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MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)
NOTIFICATION
New Delhi, the 28th April, 2026

S.0. 2133(E).— In exercise of the powers conferred by section 11 of the National Medical Commission Act,
2019 (30 of 2019), the Central Government hereby makes the following further amendments in the notification of the
Government of India in the Ministry of Health and Family Welfare number S.O. 3659(E), dated the 10th October, 2019
published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii), namely:—

In the said notification,—
(a) under paragraph (5), in the Table,—

(i) for serial number 8 and the entries relating thereto, the following serial number and entries shall
be substituted, namely:—

“8. Haryana Medical Council Dr. Satish Kumar Khattar”;

[F. No. U.12012/18/2024-ME-I]
Dr. VINOD KOTWAL, Addl. Secy.

Note.— The principal notification was published in the Gazette of India, Extraordinary, vide number S.O. 3659 (E),
dated the 10th October, 2019 and last amended vide notification number S.0. 2361 dated the 28" May, 2025.
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